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Price of Mineral Water 

6656. SHRI K. RAHMAN KHAN: Will 

the Minister of FOOD PROCESSING 

INDUSTRIES be pleased to state: 

(a) whether it has come to the notice of 

Government that companies marketing 

Mineral Water arc selling ordinary water as 

mineral water and exploiting the consumer; 

(b) if so, what steps arc taken by 

Government to prevent such an exploitation; 

and 

(c) whether Government will consider 

fixing a fair price for mineral water taking 

into account the cost of production and also 

the increase in the use ot mineral water? 

THE MINISTER OF STATE OF THE 

MINISTRY OF FOOD PROCESSING 

INDUSTRIES (SHRI TARUN 

GOGOI): (a) No, Sir. 

(b) Docs not arise. 

(c) The price of mineral water is not 

regulated. 

 
  

 
Non-Supply    of    Medicines    to    CGHS 

Beneficiaries in R.K. Puram, Sector VIII 

6658. DR.. B.B. DUTTA: Will the Minister 

of HEALTH AND FAMILY WELFARE be 

pleased to state: 

(a) whether government are aware that the 

chemist authorised to supply medicines to 

CGHS Dispensary Sector VllI, Rama Krishna 

Puram, New Delhi 
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has not been supplying medicines to the 
beneficiaries not reimbursing the amount of 
medicines purchased from other chemists; 

(b) if so, whether Government would 

cancel the contract of the above chemist 

keeping in view the difficulties being faced 

by the CGHS beneficiaries; and 

(c) if not, by when the pending bills will 

be reimbursed and whether Government 

would ensure that the beneficiaries are not 

harassed by the chemist in future? 

THE MINISTER OF HEALTH AND 

FAMILY WELFARE (SHRI B. 

SHANKARANAND) : (a) it is not correct. 

(b) and (c) Do not arise. 

 

 


